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MESSAGES FROM THE LOK
SABHA

() The Payment of Wages
(Amendment) Bill, 1982.

(11) The Chit Funds Bill, 1982..

(1) The Indian Veterinary
Council Bill, 1981.

SECRETARY-GENERAL.: I
have to report to the House the
following messages received from
the Lok Sabha, signed by the
Secretary of the Lok Sabha:

@

"In accordance with the pro-
visions of Rule 120 of the Rules of
Procedure and Conduct of
Business in Lok Sabha, I am
directed to inform you that Lok
Sabha, at its sitting held on the
11th August, 1982, agreed without
any amendment to the Payment of
Wages (Amendment) Bill, 1982,
which was passed by Rajya Sabha
at its sitting held on the 19th July,
1982."

(H)

"In accordance with the pro-
visions of Rule 101 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to
inform you that the following
amendments made by Rajya Sabha
in the Chit Fund Bill, 1982, at its
sitting held on the 7th August,
1982, were taken into consideration
and agreed to by Lok Sabha at its
sitting held on Wednesday, the
11th August, 1982."

Clause 7

1. That at pag 6, after item (c) of
the first proviso to subclause (2),
the following item be inserted,
namely:—

"(d) that the foreman had been
convicted of any offence
involving moral turpitude and
sentenced to imprisonment for
any such offence unless a period'
of five vears has elapsed since
his release."
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Clause 16

2. That at page 9, for sub-
clause (3), the following sub-
clause be substituted, name-

ly:-

"(3) Where any draw was not
conducted on the ground that
two subscribers required to be
present at a draw under sub-
section (2) were not present or
on any other ground, the
Registrar may, on his own
motion or on an application
made by the foreman or any of
the subscribers, direct that the
draw shall be conducted, in his
presence or in the presence of
any person deputed by him."

(HI)

"l am directed to inform Rajya
Sabha that Lok Sabha at its sitting
held on Friday, the 13th August,
1982, adopted the following
motion in regard to the Indian
Veterinary Council Bill, 1981:

'That this House concurs in the
recommendation of Rajya Sabha
that Lok Sabha do appoint a
member to the Joint Comnv'ttee
of the Houses on the Indian
Veterinary Council Bill, 1981, in
the vacancy caused by the death
of Shri Maldevji M. Odedra and
resolves that Shri Navin Ravani
be nominated to the said Joint
Committee to fill the vacancy".

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE THE LATEST
SITUATION IN WEST ASIA
WTTH PARTICULAR REFER-
ENCE TO ISRAELI ACTION IN
LEBANON—(Cont'd)

SHRI SYED SHAHABUDDIN
(Bihar): Mr. Deputy Chairman,
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Sir, first of all, I would like to feli-
citate the hon. Minister for his
statement on the situation in West
Asia and in Lebanon particularly,
which he made this morning. Sir, he
has done well to bring the focus back
to the destiny of the Palestinans. For a
long time, the world in general, and
the West in particular, have been
accustomed to look upon the situation
in West Asia as a sort of continuing
conflict between the Arab countries
and Israel. Recent events have proved
that this is not correct. The Israeli
invasion of Lebanon was not to
defend Lebanon's authority, or to
liberate the people of Lebanon, or
even to create a security zone for
itself. It was nothing less and nothing
more than another step in the
progress, the deliberate progress,
towards the final goal of Isracl—to
establish Ertz Isracl from the Nile to
the Euphrates. This was given out in a
moment of euphoria by no less a
person than the Israeli Chief of Staff
himself when he sa:d—he is reported
to have said— that they have "once in
a generation opportunity to change
conditions in our favour in their strug-
gle over Ertz Israel". This is what he
is reported to have said. So, the cat
was out of the bag. The situation in
West Asia has arisen because there is
a continuing struggle between
Zionism on the one hand—whose
goal I have just described—and the
people of Palestine who have been its
first victim, on the other. Now,
whether the PLO live on in Lebanon,
whether it lives or dies, whether all
the Arab States recognise Israel, whe-
ther Jordan which once took over the
Arab part of Palestine accepts the
status of a satellite of Israel or not, the
question O Palestine will remain
unresolved, because the displaced
people o* Palestine are b”ck in the
picture. This question can be solVefl
only after thp peonle of Palestine
regain, what has been called, their
inalien-
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able rights. A people thrown out of
their land must get back to their land.
Onc, upon a time, many years ago it
was, but I can never forget the
moment, a young Arab diplomat told
me: "Jews claim the land of Palestine
on the ground that they lived there
thousands of years ago and they have
not forgotten it. Why should they
expect that we who have been thrown
out in this very generation should
forget that we lived in Palestine?" So,
the question of Palestine has acquired
an inexorable logic of its own. In
1820, according to Israeli sources,
there wer, only 24,000 Jews in Pales-
tine. Palestine then was part of the
Syrian province of the Ottoman
Empire. In 1935 the number, under
the Mandate, came to near about two
lakhs—about IT per cent of the
population. Five years later it rose to
26 per cent. In 1946, on the eve of the
U.N. discussion, it reached 33 per
cent. Today if you take a census of
the people living in what was Pales-
tine, you will find that perhaps 80 per
cent of the people are Jews. What has
happened to the people of Palestine?
Where have they disappeared? In
1948, Palestine was partitioned.

MR. DEPUTY CHAIRMAN:
Now put som. questions because
there is not so much of time.

SHRI SYED SHAHABUDDIN: 1
will take five minutes, sir.

MR. DEPUTY CHAIRMAN: No,
no.

SHRI SYED SHAHABUDDIN: In
1948, the partition plan came and it
gave about 50 per cent of the territory
to the Arabs. But by 1969, Israel had
acquired do-nrnion—I call it illegal
dominion—over the entire territory
of-Palestine. Palestine had been'
transformed into Israel. So, in 1969,
Mrs. Meir, in the euphoria of victory
and arrogance said,



415 Calling Attention

"Palestinians do not exist." I say, Sir,
she was wrong. Palestine does not
exist: it has been transformed into
Israel, The Pales-tenians do exist and
the U.N. Resolutions clearly state it
from 1969 onwards. In the famous
Resolution No. 242 they described
Palestinians as refugees. But in 1970,
and especially after 1974, in all the
U.N. Resolutions, the inalienable
rights of the people of Palestine have
been admitted and emphasised.

MR. DEPUTY CHAIRMAN:
Please conclude.

SHRI SYED SHAHABUDDIN: I
will just finish. Palestine therefore,
may not exist except as a memory
c*r, more importantly, as an idea, as a
political or human experience, as an
act of sustained popular will, as
Edward said but Palestinians who
lived there for hundreds of years, th,
people who tilled the land and
enjoyed the fruits thereof, who spoke
Arabic, who largely followed Islam,
who had an identifiable personality of
their own exist.

MR. DEPUTY CHAIRMAN:
Please put questions. Don't raise
history.

SHRI SYED SHAHABUDDIN: I
am coming to an important point.

MR. DEPUTY CHAIRMAN:
Nobody takes exception to what you
say, but please put your questions.
There is another Calling-Attention .. .
(Interruptions)...

SHRI SYED SHAHABUDDIN:
Therefore you don't have to talk
about Greece, you do not have to talk
about Egypt, you do not have to talk
about North Yemen, you do not have
to talk about South Yemen. The only
place which they have the right to go
back to, and they must go to is
Palestine, at least that  part  of
Palestine
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which was given to them under th,
U.N. Resolution. Thereiore, no matter
how many bombs Israel drops over
Lebanon, no matter how many
atrocities they commit, no matter
what the degree of betrayal by the
fellow Arabs and by the nations on
which they depended is, the people
shall have their land one day because
there is an indefinable bond, a
myst.cal link between a people and
their land which cannot be destroyed.
Therefore, today the situation is that
when they were on the threshold of
third phase of the implementation of
the Camp David, Israeli action has
tried to destroy the possibility of
autonomy. I hope the Americans have
come to realise that. And what is it
that the PLO wants? PLO says that
they are prepared to recognize Israel
if Israel is prepared to recognize PLO
and there should, therefore, be a
package deal. I come, therefore, to
my first question: What role are the
non-aligned group, and our country in
particular, playing in trying to evolve
a package which would mean a
mutual and simultaneous recognition
of Israel and PLO with an
international regiment which would
guarantee the security of the two,
with the Arabs going back to their
part of Palestine and the Israelis also
enjovmg a sense of security. Sir, the
PLO, I know, would welcome it PLO
would not come forward with It. They
would I"'k. to be persuaded to accept
it. This is how diplomacy functions,
and the Foreign Minister knows it
very well.

MR. DEPUTY CHAIRMAN:
What is the question?

SHRI SYED SHAHABUDDIN:
My first question “s: What role is
India going to play for evolving the
package deal?

MR. DEPUTY CHAIRMAN: I
thmk he has replied to all the points.
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SHRI SYED SHAHABUDDIN:
My second question is: What are the
prospects of the liberation movement
in the occupied territory of Palestine,
because that is the real battle-ground;
that is where the final destiny of the
Palestinians shall be decided? 1
would like to know from the hon.
Minister what his impression is.

My third question is: Is there any
prospect that the non-aligned group
faced with this attitude of
disregarding the world public opinion
and acting—we had heard of terrorist
people and terrorist gangs—as a
terrorist and gangster State in the face
of their continued resistance and de-
fiance of UN resolutions; take up the
question of Israel's expulsion from
the United Nations?

And finally, Sir, I am very happy
that in para 7 the hon. Minister has
indicated that the United States itself
is feeling increasingly irritated over
Israel's attitude. I would really like to
know whether it is based on just the
newspaper reports, because Israel has
giv«n a lot of kicks to the USA, or is
it based on some confidential ex-
changes between the Government of
India and the Government of the
USA? Because, if that is so, that is a
very wekome sign. If any pressure or
influence can be exerted on Israel, if
they can be made to behave, it is only
the USA which is in a position to do
as the USA has been their godfather
from the very moment of their birth.

SHRI P. V. NARASIMHA RAO:
Sir, I would like to remind hon.
Members of the very -categorical
statement issued by the Prime
Minister wh'le still on American soil
in regard to the role expected by the
whole world of the. United States.
TMs was an open statement. About
the talks which she had with
President Reagan, I have said in my
statement Unfortunately, Mr.
Shahabuddin was not
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here to listen to it. I clearly stated that
their talis centred round the vexed
question of the situation in Lebanon,
Afghanistan, to mention only two,
apart from many other matters, many
other areas of conflict. So there is no
doubt on that score. The only question
which none can answer at the
moment, neither myself nor anyone,
is how this public opinion which is
shaping within the United States will
swell into something really effective
to change the course of the policies of
the Administration. I have something
to indicate that the recent continuous
10 hour bombing of West Beirut was
so intense and had such an effect that
the President of the United States was
shocked to bear this. Now this is at
the personal level. Naturally there are
different opinions in the United
States. If you watch the television,
you will know how free is the discus-
sion on this question also, on the
question of Zionism, on the question
of Palestine, on the question of P.L.O.
And hon. Members would have also
noticed one perceptible change that in
regard to the P.L.O., there is no
longer this slogan that it is just a body
of terrorists, they are expendable, they
need not be considered as a factor in
the whole situation. It is clear that this
characterisation of the P.L.O. has
nudergone a sea change in several
councils of the Western world. Take
France,* for instance; take the other
West European countries. Their atti-
tude has evolved over the past few
months and quite fast, I should say.
And so has the case been with the
United States also. But beyond that, I
am not prepared to make a forecast, as
hon. Members will appreciate that it
is not proper or sa*e to make a fore-
cast in matters lik, this.

No one can give the Palestinians
anything like charity. They will fiffht
their way. They will fin<* their
homeland. Andit iso'
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duty and the duty of the non-aligned
world \0 help them in finding their
own homeland. It will be they who
will fight. We give them all the
assistance that we can . Naturally
there are limitations. As I said, the
non-aligned movement is not
equipped with military might. But
then morally it has a sanction, it has
an authority which no one can
question. So, after having attained
that authority, I have no doubt that the
non-aligned movement will make use
of this authority to the fullest extent
possible in favour of the P.L.O.
getting back their homeland.

In so far as the formula which Mr.
Shahabuddin referred to is concerned,
we know a \ the ingra-dients.  The

point is, who will put together  these
ingredients and make the formula
work? It is there on paper. We had

several utterances by several persons.
But \he point is that in today's situation,
what is needed first is peace in
Lebanon and we have to proceed to
find a permanent solution, and that
permanent solution, as I have said in
my statement,  should be based on
those two ingredients wlrch 1 referred
to. So, the attitude of the non-aligned
movement, the opinion of the non-
aligned movement, the
determination of  the nonaligned
movement is  very clear. But
the non-aligned movement by it-,
self will not be able to bring about
the result which we are all asking for,
which we all desire. We will have to
enlist the support of non-aligned
countries also. And in this effort, I
am glad to say mfoat with every passing
day, we are succeeding a little more.
Therefore, whatever the sacrifices, and
they are going to be heavy, whatever
the price, and that price is going to be
particularly heavy in this case, the
result is clear that the entire humanity
will one day ack this demand and sav
that Palestinians cannot be dispersal
over the world, they cannot
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roam homeless any longer for all
time. Therefore, the logical and
inexorable result of all this is going to
be that where they have made so
many sacrifices, maybe, even in these
sacrifices are the seeds of a political
victory. This is what one can feel,
through it is difficult to spell out. So
we are at a stage when nothing can be
predicted except that with faith,
confidence and determ nation this
problem will find a permanent so-
lution.

SHRI HARKISHAN SINGH
SURJEET (Punjab): Sir, the Minister
of External Affairs has correctly
stated about the aim  of Israelis
when  he says "It makes abundantly
clear Israeli intention and motivation;
that is, total annihilation of the
Palestinian people and no intent on to
give back any of the territories they
occupy.”" I also say, I thank him that
he has made again—very ctear  the
stand of India when he says that the
"solution must have the concurrence
of the PLO and the* Lebanese
Government; and the solution* must
be but a first step simultancous with
the  search for a comprehensive
settlement which will have to ensure
the inalienable rights of the Palestinian
people including their right to an inde-
pendent nation-state." But he has
scrupulously avoided to. mention the
role of the USA in creating this
situation, in supporting the
aggression and in bringing the
situation to this pass that we are facing
today. On the other hand, I would
sav he has tried to cover to an extent
the designs of the USA. He stated
in para 3 and expressed his
concern,—"the attitude of the United
States would be cruc'al in determining
the success of the Jeddah Six-Point
Plan." Then he says, he indicates
an opinion, "As honourable Members
know, Ambassdor Habib of  the
United States has been carry ng on
negotiatons on somewhat parallel
lines." The same thins is being done
by the USA. Again he has
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said something about. Reagan's
concern. I think he should have
avoided this mention at least though
he was not going to condemn him. He
says,—"This morning's reports show
that efforts by-Philip Habib have
been abandoned under instructions of
his President due to the most
sustained, indiscriminate, ruthless and
inhuman bombing of West Beirut."
This is a little disappointing, because
who does not know that Israel could
not have launched the aggression
without the support of the USA? It is
not one day's business. It is the
culmination of Camp David. The U.S.
aim was to disrupt the Arab unity and
create a  situation by  which
Palestinian! can be liquidated. And
with this aim, not in one day,
Jerusalem was fully occupied by
them. All the settlements on West
Jordan were taken away. Golan
Heights were occupied and now
Lebanon was attacked. The intention
was aggression. After all this, without
caring anything for the UN
resolutions including that for Geneva
conference and bypassing all this.
Who does not know their intentions
and who is behind their aggression,
who has voted the Security Council
Resolution? Nobody can properly
understand the aggression against
Lebanon where the Palestinians and
the Lebanese nationalists are fighting
without knowing the role which the
US imperialists have played in this
game. If the Government of India
could not say something so far in this
respect at least now in Delhi you
should categorically denounce the US
imperialism.  Everybody  should
understand their role. Not only there.
You see what happened to the
Organisation of African Unity? There
also they are trying to disrupt the
African unity. They know that non-
align movement, the organisation of
African Unity and the PLO are
against the interest of the American
imperialists. They want their own
interest to be safeguarded. And they
are out to use this opportunity for that
pur-
945 RS—15
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pose. This is the same game that
they have been playing all along.

So far as PLO is concerned, we
know that they are fighting a life and
death battle. You cannot have an
example of this type in the whole
world where people driven away from
their homes have been fighting for
decades for their homeland. They
have written a new chapter in the
history of liberation movement. They
are inalienable. They will achieve vic-
tory in the end. But now, what is the
Government of India doing to support
them? You have said tnat the
Government of India will support
them. It is not sufficient. They have
the support of all freedom loving
peoples of the world. Israel is
denounced as brutal aggressor and the
U.S. imperialists have been isolated.
But at the same time what is required
is a clear demarcation between friends
and foes. Who are the enemies of
PLO and who are the people who
stand by th|?m? Then only US
imperialism can be further exposed in
their game in this whole region. We
know from our experience what game
they are playing in Diego Garcia. We
know who is arming Pakistan. In spite
of all these experiences, I do not
know why the External Affairs Mi-
nister is fighting shy of denouncing
American imperialism. Without that
you cannot rally public opinion
behind you. In this background I
would like to ask a few questions. In
the light of your own declaration, I
would like to know what concrete
steps the Government of India
propose to take in relation to PLO so
as to help them in achieving their
objective. They do not know where to
go now or how to fight or from where
to fight. They were first driven out
from Jordan. No doubt they will fight,
not we. Still what steps are we taking
to give them active help? What steps
are you taking to call a meeting of the
non-aligne
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countries in order to take concrete
steps to help them when they are in
such state of affairs? Is the
Government of India prepared to
have consultations with others to see
that some economic sanctions are
imposed on Israel and USA? It is
because U.S. imperialists are
assisting helping Israel, that they are
doing this. You know that when the
oil blockade was resorted to at one
time, it had shaken everybody. What
PLO requires is not merely active
support, not merely moral support,
but they need our political and all
types of support so that history will
be written vindicating their stand. I
would request you to take a firm
decision in the matter.

SHRI P. V. NARASIMHA RAO:
This is a very peculiar demand that I
should condemn some one. What I
am trying to ask myself is: what is it |
can do for the PLO and what is it |
can do in order to help PLO.

SHRI R. RAMAKRISHNAN
(Tamil Nadu): We have given them
Rs. 1 lakh.

SHRI P. V. NARASIMHA RAO:
The point is that I will have to act in
consultation with the PLO which the
non-aligned are doing, which India is
doing. I shall have to be at the beck
and call of all friends of PLO and
whatever they wish us to do, we are
prepared to do. The situation is so
confused and, as I said, even the
newspaper reports which are coming
every day and the media that we are
able to monitor are confusing the
issue even more. And we ourselves
are not in a position to find out what
the immediate objective of those who
are concerned is. Therefore, we are
trying to be in close touch with them
and whatever is needed will be done.
In fact, I would not like to anticipate
decisions and make an announce-
ment. But I would like to assure the
House that we would like to
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go as far as is needed in helping the
PLO.

Sir, about the negotiations being
carried on by Ambassador Habib, I
have only placed before the House
the facts. I hold no brief for anyone
and, in fact, in the same para I have
said that the talks seemed to be to
disperse the PLO into different
countries. But we feel that as far as
the disposition of the PLO forces is
concerned, it is not for Israel to
impose its wishes. I have said: "This
must be through agreement between
the PLO and Lebanon and the
concerned Arab countries." So, we
have stated categorically that the PLO
are not just intruders in Lebanon, but
they are there by virtue of a particular
agreement and, therefore, if they have
to be dispersed or asked to leave, that
can happen only in pursuance of
another agreement. So, we have made
our position very clear, abundantly
clear, and there is no need for any
confusion to arise in this respect, Sir.

Mo (W FA AWRI gUASHI
wrera, & frw v, TH 9 0T AT AT
@ F W gAI WA WA A g
o1z form av fedt &1 & o A8 & o
TE AT TTRAT qgT T § wWe A
£ 3@ a1 & fo ot wrd @ v A
& &y, feedt & oun e @ g 2,
ST OTer AATE & waL gr @1 2 ¥ ag
T 9 T 997 §, qOAT THWT &, B9
ama=at F g F9 Afiwa TgEL
AT ¥ T § GATEIEE g0
WA FHI-FTH § 9 ART-ATA AW
sl Faem A @@ & fa 7 @1 7w
G FTEIATH §, ¥ 37% F &', W7 G T
7 got it ¥ T g, fors 18 grea
¥ 6aT 9 @ & WAL AR9A &
waT g @ § M w famfaee wrdw
¥ 77 ¥ agy IAET IAE WEET g5
e & fasreT siT M9 ag d4qm
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¥ OF qUER AT € H IR qgi T A
wirgw fash, a7 arfed gawr W Fwt
I afmafi iz
g, w1 marw dar 9@ gEn, afew
AR WG g § A A
oF aifan

AR A AT W A H oagy &
frae srifam @ &, afw et
e S F e # € 9y F gaw &
TN T A 9% g fn ar fe
faw a% ¥ gat newi ¥ wfedi v
arF F fpaedta & aarar o =y 8,
ag qga AT g H7 fpaeds, -
frit & form & 9t ot st forer o
@AT §, 77 T AF% AT AT § W A
ATTEAT SIS gAY ST WET A g q<H
7g fear f& ot g3 &7 sraenw o,
Sit e frasty # 9 o & g,
IR UTAEEH F1 TET H FATE FF TR
femeety & fazr fRar

qIER, WY 92 HifeAl § e are
fors vt 1< o Y 31 & 92 & 59
& @1 2, T2 & U g T At w
2 2 fea fag 377 faw |, o
e ¥ &1 gy, fawrelt, Wi @ATn @
7ol A 91 7€ § WIT 39 9% 72T g
AT @ & | FEAW ¥ A= d=q &
Hz? aret femwtey srare ar fomwr
Zafwe #21 A 2, @it 7 T ey
&, Iu% "aw g arEl fafaem o
% 9 9w F wrons g A a9
FE ATHRA TH AT H A" E 2, @IET
HAT AT 3T @ E

7 oaww o wrar fa
Z.UA Ho F TEA WL TSI
gare wrea fafeey aeg & qamar fa
faae & Siequmm—aiT e & mow
ara g feedt it g 9, /1 gt

[ 18 AUG. 19821 to a matter of urgent 426

public importance

Hirequm o &, ot feerefa T guaT
I FH Fe AT faA F

A 4F ATH FWIL ATHG WTET &
fw gy <Y gTeR E v E, TEWT w0
AFET 7 WA § ! WA EHICAHA
ag ava st & fr o 2ofee § fom
e 3T arllT & Hg EOF T W
0F-UF FIEE F @H FOO AT T
faar i wd =1 F=TEE w1 faw
FAT FET FAT T SRl AR €

T BN g A wawd fF srafae
gy 7 fomat ordmfre 73 § ot
I AW & an S I UH ARy
FAT F7 T gu  fE A & awtde
A% WA F1, T IA G T AFAT F2A
TR AT 7 WT IR 4G ARl AT
& & azhr =R Maw avdey w1 A
faam “s® & vz Haara 7§ as AT
o 7g &% gw anw maa £ f5oea o)
AT WE 8 | A7 & a9 a9 q1 A7 92
AT §— W AFAE €1 A0 G 8
f&, swwdET & @ %1 a9 faar &
u fefedifaat & fow femm o
TR & A9 T T aFTAen faar g,
=i v & fa¥ @ F amasg o ow
@y ¥ A au G W T faw
waTEr el &1 afew wwimr &
mifgedze gfamd w1 maiaw feur
& 97 o faare gfear 7 w8 =& faaer
AT IE OAT F7 & iy w) oF ST
T W & Aarg o faaEr &
nw awaw 2 & fefaw gy @ sa
THIE W TAT § SHY % L9 &7
# &fen =8 1 oWl 7% a8 7@ WAaE
g f& St aifeediaee g werw
W FAEEE A E I ZA1E @S W
TANSH FT 52T 71 &7 w9 f5fzd-
frat 9 W Fmafaal g FwET 7
® & & 99 swawr § 6 F §9 W
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worCred & gra § § 1 afew wed o ag
o agl g arar 2 e oy 2faar fe
& 2 ) afew fefl &1 @ S0 i
®& A | o S gfaar F A Tl
wrdt ot ag wrew gfat & ae Tz &
it 2 R F Ao A A TEedt }
w17 T TA1 AT E WX TF NI HAA
& [ gwrdy g AT ot 7 1 2% far
g @ it #, ot 3= fag i R
aatz far, e 70 & anZ fem sa
foraier wmaw giaar & gy @ el
Wz I AT g 9] arv g vt
&1 0% a7 foar gaT 75 7 AATHI
#1, JAFT T@ AGL FAT § AT g4 F
qAT HTA F AT AT 4 AT FEA F AT
AR OAT wEGA F1aT § 6 wwdw ¥ v
¥ LA AIT FFATH F AT T qENA
ot & 1| & J5 ot & qraA v ara 7@ v
Al § O % gare WY fm W@
3% ¥ UH Qa1+ 19z seAr & &
7ATEEE AR § ouma gt qg 3 R
w1 gfaar ow avw e faw #AwdEr
WI{ TACEA UF q¢H | 47 T T 3|
F #41 faanr & ag qare 7@t sear
g Wi FT F oAFATE | AT FW
gad ST ¥ fgedt & ool w139, IW
fg=l wt 91z a1 e &1 9ar FAT0 {6
A & 97 af w77 @ A ar
g9 % T3 &7 #1L §d e W G0 F raoT
I FT TWAAT T HL T G T Th
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issue that took place between our Prime
Minister and the U.S. President, in
reality through repeated vetoes in the
United Nations, 111 the Security
Council, the United States of America
rendered in-iructuous any attempt to
make Israel at least see to the reason, if
not enforcing a humanitarian outlook on
it. In this connection, it is important to
see what the External Affairs Minister
said as to what purpose would be served
by our condemning anybody. In his
statement, in response to the Call
Attention motion by Mr. Jaswant Singh,
he has, if I understood it correctly,
unequivocally condemned Israel, and it
is all the more important that the real
source of power behind Israel is also
condemned in no uncertain terms; as
otherwise, no solution would be found.

UITT 7 W a4 E &, wAfewr & A
A @, IART G T Eh H A
"I 171 F NT % THLT T A0r agi
fe® gu & wa= 3w agi ® AW
A H T0ZTANAT FEIFET FT HTHATET

So far as actual steps are concerned,
one point rather baffled me in the
statement that we are monitoring,
perhaps, something. Some action taken
by us can be monitored at different
stages; something may be monitored
faaett, 7% gw oo &7 v £ =aw gw which s bdeﬁnable. }lle he safi% the
" 5, 5 .. -. .. __.  situation obtaining at the gates of Beirut
?rir E_"-_"\"l i'{“f”"f Wﬂj ol ?E FAT  and inside Beirut is rather unspecified.

PROF. SOURENDRA BHATTA- What monitoring is possible there?
CHARIJEE (West Bengal): Mr. .
Deputy Chairman, it has pained many ~ SHRI P. V. NARASIMHA RAO:
of us that in the background of this Monitoring is there continuously.
sanguinary episode—really a
genocide—in Lebanon, launched by PROF. SOURENDRA  BHATTA-
Israel, which is a proxy of the United CHARJEE: Yes, it is there conti-nously of
States of America, meeting betweena very undefinable situation. That is the
our Prime Minister and the U.S.trouble with us. If same is the trouble with
President did take place. We have had the External Affairs Minister, we are rather
occasion to register our sentimentsin a soup. Therefore, that thing has to be
that this was not the most propitious clarified. This ifl one point. The second
moment for such a meeting. It ispoint is that—this is a point which has also
anybody's knowledge, in diplomaticbeen mentioned by hon. Member, Mr.
language, the External Affairs Surjeet—while, perhaps, some approving
Minister just side-tracked it. Perhaps, nod is taken of the suspension of talks by
that Israel is but a military outpost for Mr. Philip Habib, the U.S. Ambassador
the USA in West Asia, in whole ofwho is conducting talks with the bragging
the Arab world. And what the United Begin regime, becauseof
States of America is pretending on the
surface, talking in favour of a political
solution as well as exchange of
opinion on West Asian
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[Prof. Sourendra Bhattacharjee] the renewed ., iqus quarters for the closure of the
attack on West Beirut yesterday, this is  the 1oa0li Consulate in Bombay. I would
umpteentn time that such an attack has taken only ask the hon. Foreign Minister, in
place and all this hypocritical res-pone of the ;. of the facf that for the last three’ Or
US. does not amount to anything. My gy weeks, this bloodshed has been
specific question would be, whereas no oing on in Lebanon, which is being
reliance can be put on the U.S., whether any perpetrated by Israel—of course, this is
steps are being taken by our Government?  Of peino don, with the active assistance and
course, our External Affairs Minister has said ,nivanee of the United States of
that the non-aligned group is mak ng efforts. A arica—was this matter in any "Way
But the poor response of the Arabs poses a .,ncidered by Government and wncff-
problem. We do not know exactly what steps ,itive steps hav, besn taken, Irf vfew of
have been ~ taken by the ~ Soviet Union. {he present situation, for the closure of the
Some enlightenment on this would also help ggraeli Consulate in Bombay? This is all.
us. The question is, what are the hopes? Per- p .10 you

haps, we are not in a position to interfere. ’

This I understand. But what are the hopes of gQHRI P. V. NARASIMHA RAO: I
settlement towards which we would specifi- think, I have answered thi; question on
cally act?  This is one point on which Ieyeral occasions. It is just not possible
would expect a reply from the External Affairs for me to add anything to what I have
Min ster, even at the risk of being accused  0of 5aid. It is unde, consideration.

just repeating the questions which were earlier

435 Calling Attention

put to the External Affairs Minister.

SHRI P. V. NARASIMHA RAO: Sir, I
have already covered all these questions,
except the one in regard to monitoring.
Monitoring need to be done only in a situation
where things are eloving.

If there is fixity, then, there is nothing to
monitor. We know what it is.

MR. DEPUTY CHAIRMAN: Mr. Shawl.
You were absent. You should be present,
when your nam, is called.

SHRI GULAM MOHI-UD-DIN SHAWL
(Jammu and Kashmir): Sir, much has been
said in this behalf. We are watching, of course,
at: times, with crocodile tears, of what is going
on in Lebanon and what sufferings the PLO
people; men, women and children; are
undergoing. On a previous occasion, in this
House, Madam Prime Minister had said that
repre-sentatings had been made from

HAngeEAg W ¥ (I 9IN):
swmg feedt Javda, wgd o & w2 w9
g% fo = faar s aqar gtz 47
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W Rz ¥ ueAT aeey Iy 7 fmar
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f fegtmifaaiaT fow wg ox fifwfers
qare 7@t g afexr FfF gardr wrendr &
SLET gWT UF §a 47 Ty § sgar
§ BWTTU AWASA, GATT AYAT REAT oY
& 1 zwfqo garr SsEvdT wWEEC WY
g ) wfew & g fegew & a7dY s
fr gorome w1 OGS gur w7 §
g fegw o o 74t s foigwr oadrre’ g
guTe sy e fafaeee sivg S s o
q faar & 1 &fvw 39 GaeE SiwT §
&t & quTT TEAT

uR garw ar g g fw st aw
fergeam &t wodr Fiforw =1 qamw §
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grew fafases ¥ gaq §, S g
T 11 E, I AT FH AT TN IAUR
frar & fr——
It was true that the Non.Aligned
movement and the United Nations itself

had irot been as effective as we would
have hoped them to be.
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t[ ] Translation in Arabic script.
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It was true that the Non-Aiigned move-
ment and the United Nations itself had
not been as effective as we would have
hoped them to be.
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SHRI R. RAMAKRISHNAN: Sir,
one point. Half a minute only. I would
just like to tell the honourable External
Affairs Minister that though it is only a
drop in the ocean—just as Dr. (Mrs.)
Najma Heptulla organised three truck
loads and the Prime Minister gave to
show cur solidarity to the PLO—our
Chief Minister MGR, on behalf of the
AI-ADMK has given a token of one
lakh rupees to th, PLO to show our
sympathy for their cause, when their
representative met him in Madras.

SHRI P. V. NARASIMHA RAO:
Thank you very much. I appreciate it.

SHRI G. C. BHATTACHARYA: Mr.
Deputy Chairman, Sir, from the various
statements and arguments from both the
sides, one thing has come out very
clearly, that the real culprit is the United
States of America. If thl; is correct, 1
would like
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to tell the External Affairs Minister that the

statement is nothing but shedding crocodile
tears.

MR. DEPUTY CHAIRMAN: This remark
of yours is not shared by any body. Don't be
uncharitable.

SHRI G. C. BHATTACHARYA: 1 will
demonstrate it . . . (Interrup. tions) . ..

MR. DEPUTY CHAIRMAN; This
observation does not merit anything.
SHRI G. C. BHATTACHARYA; I don't

want to go , step further. How can this be
reconciled if this is so? Even the ruling
Congress Party Member also condemned it-
I agree with her; she is correct. Of course,
Opposition Members also have said it.
Then how can he reconcile when the Prime
Minister, Mrs. Gandhi, says about
America o, her visit, in reply to President
Reagon's welcome, address? "America has
stood for opportunity and  freedom.
The  end. eavours of the earlier pioneers
was the struggle for human values. The
coming together of different nations has
enabled to retain trie dynarism of the USA."
This is how the  Prime Minister is praising

the opportunity, freedom and human
values. Now. what you have stated in your
statement, how can you reconcile that with
your unwarranted praise of America saying
that they stood for opportunity and freedom”
afTd Human values? Is America landing
for T-fuman values and freedom in asking
Israel to butcher the PLO? I am e*ily asking
you and saying that you cannot have
both the things, praise and this thing at the

same time.  You have seen the reaction of
this House. The real culprit is America.
On the one hand, you praise America and

President Reagan, and, so far as  Lebanon
is concerned, you are .

AN HON. MEMBER: ..con-
demning it.

SHRI G. C. BHATTACHARYA: They
have not condemned it. They have not even
mentioned the American role.
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Then you have talked about univer. sal
role. You know there is an attempt for
landing US troops. I would like to know
what you are doing to stall it. Universal
troops are all right, the going of th, non-
aligned countries can be explained when
there was an attack. What immediately
are you doing to stop it? Of course, Israel
is there only as a mask. They ar. the
fighting soldiers, they want to go there.
Now, what they want to go there. Now,
what are you doing to stop the American
troops landing there?

Then the third thing is about the
Consulate. *| may only say that whenever
any Minister has made a statement that
the matter i, undeT consideration, it
means a decision has been taken. About
15 days back, you had "said the same
thing and you are repeating it today, that
it is under active consideration. Still you
are shedding crocodile tears for the PLO
and not closing the Consulate here. I do
not know why you are giving an evading
answer. Some friend said that the Soviet
Union is also humbling the PLO. How?
By what imagination? Some friends have
said that the Soviet Union is giving
bombs to Israel and they are humbling the
PLO. I am sorry To know my friend has
said .

MR. DEPUTY CHAIRMAN; I do not
think anybody Kag; said that. Mr.
Bhattacharya, do not say anything that is
not on record.

SHRtr G. C. BHATTACHARYA: My
friend Mr. Jaswant Singh has put ¢ it and I
am saying it. Let him deny it. Mr. Deputy
Chairman, when I say thing, I am saying
with responsibility. Mr. Jaswant Singh i
here.

AN HON. MEMBER: What business
have you to praise the USSR?
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SHRI G. C. BHATTACHARYA; ] am
only trying Fo meet th, point. | am only
saying: What business has the Soviet
Union to Humble the PLO? I said this is
not a correct thing to say that the Soviet
Union is doing this and then blam, both
for humbling the PLO. Therefore, it is
not correct to say that nobody has said it.

Now I am putting another i.nestion Sir,
it is also a fact that when Jhina
subjugated Tibet, theTibetans were given
shelter here. Are you prepared to give
shelter to the PLO here?
(fntterruj5K5ns)" ' I'fTaris'why I say you
are shedding crocodile tears. I would like
to know here and now whether you are
ready to do it. When nobody is ready to
give shelter to the PLO, when there is
nobody to back them, are you ready to
give them shelter here? Why not? Have
you not given shelter to the Tibetans?
Why not to them? They were fighting for
shelter and PLO is also doing the same
thing. If you are sincere you must give
them shelter here. Then the other thing I
want to know is whether you are ready to
give massive aid to PLO for their
rehabilitation. After the truce comes, will
you give massive aid f°r the rehabilitation
of the PLO? This I would like to know
from you.  (Interruptions).

Then, Sir, lastly I would like to remind
the Foreign Minister that when this
country was struggling for freedom, our
leader Jawaharlal Nehru went to Europe
and on his return somebody asked him to
meet Mussolini. He said, J'No. ! will not
make friendship with him. I will not shake
hands with MussoTin* whose hands are
blood-stained”". Now, so far as the PLO is
concerned, the hands of America are
bloodstained. But our Prime Minister went
there and shook hands with Reagon. How
do you reconcile these two? Tell me, how
do you reconcile these two? When this
country was fighting for freedom, -
Jawaharlal Nehru refused to shake hands
with Mussolini. But here Mrs. Gandhi
goes there" and shakes hands with Reagon
who is killing and but-
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chering th® PLO~ people. (Interruptions). I
say this is butchering and nothing else.
(Interruptions). Israel is doing what American
imerialism is doing. This Is tHe domg of
America. And yet while going to America,
you are shaking hands with the bloodstained
hands of America. She is the daughter of
Jawaharlal Nehru and she is doing this.
Therefore, those are contradictions.
Therefore, I say these are nothing but
crocodile tears. Stop it Don't try to confuse.
(Interruptions).

MR. DEPUTY CHAIRMAN; The
Minister will reply. He can meet it very well.

SHRI P. V. NARASIMHA RAO: Sir, [ am
afraid there is a mix-up of statements here.
The statement on the Prime Minister's visit to
the United States was made by me in the hope
that immediately after that statement,
clarifications will be sought by Members .

SHRS G. C. BHATTACHARYA; I have
not quoted from your statement.

MR. DEPUTY CHAIRMAN; Let him
reply.

SHRIMATI USHA. MALHOTRA
(Himachal Fradesh)f Point of order. It i a

very serious matter. There is something
wrong somewhere.

MR. DEPUTY CHAIRMAN: Please, let
the Minister reply.

SHR5 P. V. NARASIMHA RAO: The hon.
Member seems to bze making amends for his
absence from the House when that statement
was made, by transferring those questions to
the other statement. Sir, I would not like to go
into all the polemics in regard to any country
or against any "person. I have said that I have
placed the facts before 'the House. He has
raised a few questions factually. I am prepared
to answer them. Now, there is no question of
American troops coming in by themselves for
the evacuation of the PLO o- for anything.
That stage is no longer there, as far as I can
understand. The PLO opposed it, we
allopposed it and,
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therefore, as far as one can see, that is no
longer possible. Now the choice is, the United
Nations" Forces or a multi-national force. The
United Nations Forces were agreed to by the
PLO and Lebanon but not by 'Israel. So the
other proposal has come. I am not quite sure
what is going to happen to that proposal. The
point is. there is a situation there; there is a
particular situation. This may not last long.
But the question is, the PLO has to last that
long. It is a question of who is annihilated
first. The PLO hag to be saved at all costs.
Therefore, even if w, do not like a person who
is negotiating for certain steps to be taken
which would lead to the saving of the PLO.
v/e cannot condemn that person, we cannot
non-cooperate with that person. And being
two to three thousand miles away from th,
place we cannot feel the intensity of what the
women, children and old men in West Beirut
are feeling today. Where do they go from
there? How do they go? Whether they will go,
whether they will be allowed to go, are still
questions, because Isreal thinks that it has now
the opportunity of a life-time, this will not
come*"again, sotachow if the PLO are saved
tpday, they will be saved for ever, but if these
ten thousand people are decimated, then for a
long, long, time, Israclis think that they can
sleep comfortably and in peace. This may not
be so, this will not be so. But this iy what they
are thinking. And therefore, this is the specific
situation which we have to meet. So I would
beg of the honourable Members to appreciate
this. This is what we are trying to avert . . .
SHR»J SHIVA CHANDRA JHA (Bihar);
This is too mechanical. What is the root
cause? (Inte?-ruption).

MR. DEPUTY CHAIRMAN; Let the
Minister complete his reply.

SHRI P. V. NARASIMHA RAO: He has
raised one very valid question. He asked: Are
We going to giv, massive aid for the
rehabilitation of the PLO? 5 would like to
assure him and all the Members, a, I have
already assured, that within the
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means at our disposal we will go to their help,
to whatever extent that is needed, within the
means at our disposal. Thfs we have said;
About the Prime Minister going and shaking
hands, etc. I do not dilate on that. I would
only say that thig is a limited question berSr,
us and that limited question has to be attended
to. Other questions in regard to the per-
n.anent solution, etc. will go hand in hand.
The first things hav, to come first . .

SHRI G. C. BHATTACHARYA: About
PLO being given shelter in flndia?

SHRI P. V. NARASIMHA RAO: Are we
not really anticipating certain things which are
'not under consideration at the moment? Are
we not being hypothetical? As of now we do
not know what the plans are, and, therefore, it
is not possible for me to make a commitment
in advance. What I have told the House again
and again is that we are in constant touch with
the PLO. . .

SHRI G. C. BHATTACHARYA:
What steps are you taking? Are you prepared
to offer shelter?

SHRI P. V. NARASIMHA RAO: We are
in constant touch with the PLO, their
ambassador Here. And 1 have given
assurances time and again that w. would like
to do whatever is needed within the mean;
available to us. Beyond that it is not possible
for me to say anything specifically, because
nothing specific has emerged.

MR. DEPUTY CHAIRMAN; The
Minister has done very well, and I think he
has replied to all the points very
exhaustively.

Now we take up the next Calling-
Attention ...

SHRI SHRIDHAR WASUDEO DHABE
(Maharashtra): Sir, I have got a suggestion to
make in regard to that. 5t is a very important
subject which requires discussion of three to
four hours. Therefore, either you
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extend th, House and sit on Monday so tha't a
fullfledged discussion can take place, or let it
be taken up at the next Session. The
committee has recently submitted its report.
So this can be taken up at the next Session. If
we start it now—iiow it is past 7-30—it will
take at least three hours and I don't think we
can sit that longer now. Therefore, I submit
either you extend the Hoxise and sit on
Monday, or postpone it till the next Session.

MR. DEPUTY CHAIRMAN; That is not
possible.

SHRI SHRIDHAR
DHABE: This is an important
which we all want to speak.

WASUDEO
subject on

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir); This is a very wide
subject requiring consideration for a few
hours. I would, therefore, request the hon.
Member to refer it to the next session. It is a
very vital subject.

MR. DEPUTY CHAIRMAN: This; is the
request they are making to you.

SHRIMATI MONIKA DAS (Karnataka):
But many Members are not here. I think we
will complete it soon.

SHRI GHULAM RASOOL MATTO: This
is more important than family planning.

MR. DEPUTY CHAIRMAN; She is not
agreeable to postponement. Hon. Member
may move the Calling Attention.

[Vice.uhairman  (Shri  Ladli
NIGAM) in the chair].

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

Mohan

Growing menace of dowryin Mar-
riages and ever growing demand o*
dowry by Bridegrooms

SHRIMATI MONIKA DAS (Karnataka):
Sir, I beg to call the attention of the Minister
of Education and Social Welfare and Culture
to the



